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29 FINANCIAL EXPRESS
Form G dated 08.11.2025 to be read with enclosed corrigendum dated 09.11.2025.
BAYER CROPSCIENCE LIMITED B
A
CIN: L24210MH1958PLC011173 BAYER ﬁCEMENT LIMITED INVITATION FOR EXPRESSION OF INTEREST FOR
" JSW Centre Bandra Kurla Complex, Bandra (East), Mumbai City, Mumbai, Maharashtra, India, 400051
Regd. Office: Bayer House, Central Avenue, E NG L2essTliz00epLCTENB " / MDM TELEVENTURES PRIVATE LIMITED
N " R Website: o el OPERATING IN OTHER WHOLESALE AT GURUGRAM, HARYANA
Hiranandani Estate, Thane (West) - 400 607. holesale in a variety of goods without any particular specialization)
Tel No.: 022-2531 1234 « Fax No.: 022-2545 5063 EXTRACT OF STANDALONE FINANCIAL RESULTS FOR THE QUARTER AND (Under sub-regulation (1) of regulation 36 of the Insolvency and Bankruptcy Board of|
Website: www.bayer.in « Email: ir_bcsl@bayer.com HALF YEAR ENDED SEPTEMBER 30, 2025 L 016)
(% in crore)
. . L 1. [Name of the corporate debtor along_|WDM TELEVENTURES PRIVATE LIMITED
Declaration of Interim Dividend & Particulars 30.09.2025 Q::Tsrzeu"z?d 30092024 | 30 n:az"o::ar;; ::;oz4 :ao';;:;: i PAN& GINTLLP No gan-: fetresot
Intimation of Recol Unaudited | Unaucited | Unaucited | Unaudited | Unaudited | _ Audited ; Tt
| 2. [Address of the Registered Office _|Radhe Kunj Raja Vali Dhani Road, G31-
Total Income from Operation 1,322.20 1,445.22 1,169.28| 2,767.42| 2,547.07 5,505.47 Manesar, Nsg Camp Manesar, Gurgaon,|
i " - Net Profit/ (Loss) for the period (before Tax, Haryana, India- 122051
gOTISCE Is HEREth ((il(\:IEN lhalﬂ )lheI B_lt)afté of dDIrV\ellmotr's ( BhOTéd ) OfFB'?jyer Exceptional and / or Extraordinary items) 14879| 20922 991| 35801 87.80 24246 || [ [URL of website Not available
ropscience Limite Ompany’) at its Board Meeting neld on Friday, Net Profit / (Loss) for the period before tax 4. | Details of place where majority of fixed |Registered Address: Radhe Kunj Rajal
November 07, 2025, have declared an Interim Dividend of Rs. 90 per share to | (after Exceptional and / or items) 148.79 | (1,257.16) 9.91| (1,108.37) 87.80 242.48 " | assets are located Vahﬂ Dhani Road, eawanesa# Nng
i Net Profit/ (Loss) for the period after Tax
the Equity Shareolders of the Company. ( after Exceptional and / or Extraordinary items) 95.94 | (1,332.34) (3.29) | (1,236.40) 35.14 101.91 E;;:?u’;‘ggfsm Gurgaon, Haryana,
FURTHER NOTICE IS HEREBY GIVEN that pursuant to Section 91 of the (Toﬂr“ahlfsm::\:;:r‘v‘:;mg\a’:;ff period [Comprising Profit/(loss) 9695 (1335.14) (199 (1238.19) 308 798 Registered office at 411-B, 4th Floor
Companies Act, 2013, the Board has fixed the Record Date as Friday, F = - Well done tech park, Sector 48, Sohana
4 . P, N Equity Share Capital 1,334.33 986.35 986.35| 1,334.33|  986.35 986.35 Road, DLF Qe, Haryana-122002
No{ember 14, 2025, for the purpose of paymgnl of Interim Dividend on the Other Equity 187024 Corporate Address: 416, F 4th Fioor,
equity shares of the Company for the Financial Year 2025-26. The Interim Earning Per Share (of 10/~ sach) LD Trade Centre, Sector-47, Gurugram,
Dividend will be paid on Wednesday, Dgcemper 03, 2025 to those Members [Basic 078 (1351 ©03)| (1149 036 103 Haryana-122018
who_se names appear on the Companys Re_glster of Members as holders pf [Diluted 077 (1351) ©003)]  (11.19) 035 101 5. \snes:!zg capacity of main products’ [ Not Available
Equity Shares as on thg Record date{ i.e. Friday, November 14', 2025 and in EXTRACT OF CONSOLIDATED FINANCIAL RESULTS FOR THE o e —
respect of shares held in dematerialized form, to the Beneficial Owners of 6. | Quantity and value of main products/ ~ [Salein FY 2020-21-Rs.2,389,393,713
! QUARTER AND HALF YEAR ENDED SEPTEMBER 30, 2025 services sold in last financial year ISale in FY 2019-20 - Rs. 1,629,168,381
the equity shares as at the close of business hours on the same date as per (2in crore) (s perthe financial stalements available
the details furnished by the Depositories for the purpose. Quarter onded Half yoar ended | Year ended Zr;webf:eo!{MCA)[ .
o i X . " per the information available vith the|
The Shareholders may note that the Interim Dividend will be paid electronically Particulars 30.09.2025 | 30.06.2025 1 30.09.2024 | 30.09.2025 | 30.09.2024 | 31.03.2025 Resolution Professional, the Corporate,
to those Shareholders who have updated their bank account details. To avoid oo s ! U"““::’:. “’:"“";"B"Z .”"";‘:;‘“’1 ..‘"Z‘“;‘:é"z"‘ U:“G‘“’D":: A s“e;o' Debtor is not camying any business
delay in receiving the dividend, Shareholders are requested to update their N‘z{“;;ﬁ‘:’/";’:;"(g:’fs"‘;’:m o 14 55 122371] 2.99625| 267 S£13.07 'ﬁ‘v"‘“"’ese"”y
bank details with their DPs. For Members holding shares in physical mode, Excepma.‘am) r period { ms) . 12125 16474 (ra52)| 28599 (66.38) (43.64) 7. Numbew'emn\aye%‘/ workmen glL ‘ R —
SEBI has through relevant circulars issued in this regard, mandated furnishing Net Proft (Loss) o he period bofor ax 8. |Further details including last availablef ela‘scaa‘n e obtained by sending a
of PAN, KYC details and Nomination. Therefore, Members holding shares (after Exceptional and / of Y items) 12125| (130164)] (7452)| (1.180.39)| (66.38) (43.64) ears, cirp. om
i i i i ils it i Net Profit / (L for the d after Tz
in physical form are requested to submit their PAN, KYC details including [ ot proft (Lose) for e peiod e T ) 7536| (1306.41)|  (75.82)| (1.201.05)| (89.75)| (163.76)|| [To-[Enaibiity for resolution applicants under|Detais can be obtained by sending a
bank details and nomination details to the Company's Registrar and Share [Total Comprehensive Income for the period [Comprising Profit(ioss) EeRCE_on 25(2)(n) ofthe Code s avaiable affrequest at @qmailcom
Transfer Agent, MUFG Intime India Private Limited (formerly Link Intime for the period (after tax) and Other C: 79.73| (1,368.78)|  (81.00)| (1,289.05)|  (52.86)|  (164.82) g
India Private Limited) through Form ISR - 1 and other applicable forms. The Equity Share Capital 133433] o8635| 98605| 103433 oee3s|  seess|| |10 LD“:“‘:'” ’“e‘?‘°'””'€55"|":°:‘":"es‘ 23.11.2025
Investor Service Request forms are available at www.bayer.in in case of Other Equity 136620 || 1|00 O e resonton applicants |03-11:2025
holdings in physical form. ;:;‘;"9 Per Share (of 10 each) T BT STt e )| [ Eest dte Tor submission o bjecons [ > 200
. . to provisional list
Shareholders may note that pursuant to Finance Act, 2020, dividend income | Diluted B 070 (13.75) (065)| _(1.49) (0.81) (.16), ey Dafe U;I;sue of final /st of prospeciive
will be taxable in the hands of the Shareholders w.e.f. April 01, 2020 and the Note: The above is an extract of detailed format of quarterly Financial Results filed with Stock Exchanges under regulation 33 of the SEBI (Listing resolution applicants 18.12.2025
Company is required to deduct tax at source (TDS) from dividend paid to and other Disclosure Requirements) regulations, 2015. The Full format of quarterly Financial Results are available on the Stock Exchange Websites 14| Date of issue of information memorandum,
atthe rates (plus h. and cess) as (www.bseindia.com & www.nseindia.com) and Company’s Website (www jswcement.in) and can also be accessed by scanning the following Quick evaluation matrix & request for resolution | 23.12.2025
p p Response Code.
be notified from time to time. The informati ding the applicabilty of plans to prospective resolution applicants
Tob i or ek clages o Shachoers s dooumeritn ot ot orsbior e P 2200207 _______|
. . - . N For and on behalf of Board of Directors 16.| Process email id to submit Expression il
is available under the Investor Section at www.bayer.in. The Shareholders are JSW Cement Limited of Interest i cirp.mdmteleventures@gmail.com
requested to send all the necessary documents complete in all respect through lace: Mumbai jtesh Narworar | |- gzﬁisaz'wwale debtor's registration | ot Available.
Date: 07 Ne , 202! Whole Time Di E
email at dividend.india@bayer.com on or before Friday, Ngvember 14,2025 to ate: 07 November, 2025 ole Time Director & CEO =
enable the Company to deduct the correct TDS on the dividend payment. Mr. Ashok Kakkar
Resolution Professional
: i DM Televentures Private Limited
For Bayer CropScience Limited \ 1BBI Reg. No.- IBBI/IPA-002/IP-N01066/2020-2021/13407
Sd/- s 11202 Address: # 538, Shantivan Society,
" 2INGB. 11,2025 Sector 48 A, Chandigarh, 160?
Place: Th e Secretary &.C. B'l‘_a"’" ?;;:m Place: Ohgndigarh Email: cirp. o
lace: Thane ompany Secretary & Compliance Officer N
Date: November 08, 2025 (Membership No.: ACS 24199)

AN VENTORE

GROWTH & SECURITIES LTD
Registered Office : 201, Viraj Tower, W.E.Highway, Andheri(E), Mumbai- 400069, Maharashtra, India
: +91 22 39548500 / 407515151 FAX: +91 22 40751535 / 39548600 Email

EXTRACT OF STANDALONE AND CONSOLIDATED UNAUDITED FINANCIAL RESULTS
FOR THE QUARTER AND HALF YEAR ENDED 30th SEPTEMBER, 2025
(

Tel

info@inventuregrowth.com

1 The above is an extract of the detailed format of quarterly results filed with Stock Exchanges under Regulation 33 of the SEBI (Listing and Other

Disclosure Requirement) Regulation, 2015. The full format of the Quarterly

Exchanges (www.bseindia.com , www.nseindia.com ) and the Company's Website, www.inventuregrowth.com.

Financial Results are available on the websites of the Stock:

On Behalf of the Board of Directors
Inventure Growth & Securities Limited

Registered Office: No. 130/1, Ulsoor Road, Bangalore — 560 042

Email: investors@puravankara.com Website: www.puravankara.com

in lacs)
STANDALONE CONSOLIDATED STATEMENT OF UN-AUDITED STANDALONE AND CONSOLIDATED FINANCIAL
Sr Particul Quarter Ended Half Year ended |Year Ended| Quarter Ended Half Year ended _|Year Ended RESULTS FOR THE QUARTER AND HALF-YEAR ENDED SEPTEMBER 30, 2025
No articulars 0251 30.09.202430.09.20251 30.09.2024] 31.03. 0251 30.09.2 025[30.09.2024 31 The un-audited Standalone and Consolidated Financial Results of Puravankara Limited (‘the
d [Unaudited | Unaudited | Unaudited| Audited | Unaudited | Unaudited | Unaudited | Unaudited Company*) along with the Limited Review Reports of the Siatutory Auditors of the Company for the
1 [ Total Income 998.55( 1,291.63 | 1,970.94| 2,473.89 4,289.76 | 1,341.03 | 1,575.21 | 2,524.80 | 3,309.66 | 6,240.54 quarter and half-year ended September 30, 2025 reviewed by the Audit Committee and approved by
2 |Net Profit/(Loss) for the period (before Tax, Board of Directors of the Company at its Meeting held on November 07, 2025, in terms of Regulation
Exceptional and/or Extraordinary items) (164.14)  100.70 | 448.13| 559.79| 16148 97.39| (247.75)| 842.95| 684.09| 600.18 33 read with Regulation 47(1) of SEBI (Listing Obligations and Disclosure Requirements) Regulations,
3 | Net Profit/(Loss) for the period before Tax 2015.
(after Exceptional and/or Extraordinary items) | (160.29)| 13346 | 427.80| 567.43| 178.18| 101.24| (214.99)| 82262 691.73| 616.88 5 ) )
4 |Net Profit/(Loss) for the period after Tax The aforementioned financial results along with the Limited Review Reports of the Statutory Auditors
(after Exceptional and/or Extraordinary items) | (115.77)] ~ 81.80 | 315.11| 371.88| 1512| 79.80| (211.58)| 610.82| 431.74| 206.96 thereon are available on the website of Bombay Stock Exchange Limited (BSE} (www.bseindia.com)
5 |Total Comprehensive Income for the period and National Stock Exchange of India Limited (NSE) (www.nseindia.com) and on the Company's
[Comprising Profit/(Loss) for the period (after tax) website at www.puravankara.com. The same can be accessed by scanning the Quick Response Code
and Other Comprehensive Income (after tax)] | (109.40) 8268 | 324.49| 362.73 128| 4449 (190.03)| 650.95| 501.13| 21855 provided below
6 |Equity Share Capital 10,500.00[10,500.00 |10,500.00| 10,500.00 |10,500.00 [10,500.00 (10,500.00 10,500.00 (10,500.00 [10,500.00
7 |Reserves (excluding Revaluation Reserve)as
shown in the Audited Balance Sheet of the ®
previous year 11,828.62 16,767.43 o §
7 |Eamings Per Share (of Rs. 1/- each) i
- Not Annualised wh
1. Basic (0.010)  0.008 0.031 0.038 0.002 0.010 | (0.020) 0.060 0.050 0.020
2. Diluted (0.010)  0.008 0031  0.038| 0002 0010| (0.020)| 0.060| 0050 0.020
Note:

Date: November 07, 2025

PURAVANKARA

PURAVANKARA LIMITED
(CIN: L45200KA1986PLCO51571)

Tel: 080 2559 9000/4343999

By order of Board of Directors
For Puravankara Limited
Sd/-

Ashish Ravi Puravankara
Managing Director

Sd/- -
Kanii B. Rita Place: Bangalore DIN: 00504524
Place : Mumbai DIN - 00727470
Date : 06.11.2025 ing Director

a

37060MH1984PLC055433 Email |

Aarti Drugs Limited

Registered Office: Plot No. N-198, MIDC, Tarapur, Village Pamtermbhi, Dist. Palghar - 401 506, Maharashtra
Cl investorrelations@aartidrugs.com Website: www.aartidrugs.co.in

STATEMENT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER ENDED 30TH SEPTEMBER, 2025

(3 In Lacs except for share data)

2
subsidiary, namely Pharma Go SpA
3

the said ur

it the T-150 unit

9127,00,000 ivided into 9,12.70,000 Eqity Shares of Rs.10/-each
Company has only tie
The Company's new manufacturing plant at Sayakha, Gujarat

fee for usage of their platform for Buyback, transaction costs viz. brokerage, applicable taxes inter alia including Buyback tax, Y,
expenses, printing and dispatch expenses and other incidental and related expenses etc.) (‘Buyback Size") on September 24, 2024. Post buyback Paid up Share Capitalof the Company reduced o Rs

financial impact, and other

1 The above results for the Quarter & Period ended 30th September, 2025 have been reviewed by the Audit Committee and approved by the Board of Directors in their meeting held on 7th November, 2025
As on September 30, 2025 the Company, has 3 (three) subsidiaries, namely, Pinnacle Life Science Private Limited, Aarti Speciality Chemicals Limited, Pinnacle Chile SpA and 1 (one) step down

During the chlorosulfonation process at the PTSCL section oflhe T 150 unit, an |nmden( of HCI gas leakage occurred on September 8, 2025. Pursuant to MPCB directions, the 3 Company has voluntarily

p duty

i
The company has completed the buyback of6,65,000 equity shares of face value of . 10/-representing up o 0.72% o thetotal numberof Eqity Shares of the Company ata price o Rs. 900/- er Equity
Share (including premium of Rs. 890/- per Equity Share) payable in cash for an aggregate amount of up to Rs. 59,85,00,000/- (excluding filing fees payametotneA'sssl aduisors'fees, stock exchanges

Co Tel: (91 22) 6882 5257: Fax: (91 22) 6752 5858
PARTICULARS ‘Quarter Ended T~ Period Ended _|Year Ended| Quarter Ended Period Ended | Year Ended| Ema o Website: w15 230
30.09.2025] 30.06.2025] 30.09.2024 | 30.09.2025 | 30.09.2024 | 31.03.2025 30.09.2025[30.06.2025[30.09.2024 | 30.09.2025 30.09.2024 31.03.2025| NOTICE
(Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | (Audited) | SUBJECT: SPECIAL WINDOW FOR RE-LODGMENT OF TRANSFER
Total income 57910 [ 52,134 | 54,347 | 110,044 | 103665 | 218723 65288 59,082| 59981 | 124370| 115626 | 240,339 REQUESTS OF PHYSICAL SHARES
Net profitfor the period Matice is hereby given that the Securities and Exchange Board of India
before tax, exceptional and/or extraordinary items) 5,578 4,525 4,089 | 10,103| 7605 | 19,875 6,041 5,111 4588 | 11,152 8,986 | 21,177 A ?
e ce? " tems) . ) 2 ] I iy 0 (SEBI) vide Circular No, SEBIHOIMIRSDIMIRSD-PoDIPICIRI2025/97
Net profit for the period after Tax dated July 02, 2025 (the "Circular’), has introduced a Special Window for
(after exceptional and/or extraordinary items) 4178 4,864 3,039 9042 5730 | 15731 4,516 5,397 3,496 9,913 6823| 16,810 re-lodgement of transfer requests of physical shares. Pursuant fo the
Other Comprehensive Income (after tax) - - 13 - 1 35 1 77 159 said circular, the shareholders wha had submitied transfer requests for
Total Comprehensive Income for the period 4,178 4,864 3,039 9042 5730 | 15844 4,516 5,408 3,531 9,924 6,901 | 16,969 physical shares bafare April 01, 2019, and whose requests were rejected
Weighted average number of equity shares used for 9,127 9,127 9,127 9127 9127 9,127 9,127 9,127 9,127 9,127 9,127 9,127 or returned due to documentation/pracess deficiencies are provided with
(compuling eaming per share (faca value of Rs. 10 each) an apportunity to re-lodge such rejected transfer requests with valid
Earning per share (in Rs. ) (not annualised) documents for a period of six months from July 07, 2025 il
(a) Basic 458 5.33 3.33 9.91 6.28 17.18 495 5.91 3.83 10.86 7.48 18.35 January 08, 2026,
(b) Diluted 4.58 5.33 3.33 9.91 6.28 17.18 4.95 5.91 3.83 10.86 7.48 18.35 :
re— The eligible investors are encouraged 1o re-odge their requests with the

X, GST, stz

ef. 4,2025.

Figures forthe her

®~oo

Limited www.nseindia.com for the benefit of th dinvestors. T

p rnece:
The aforesaid Audited Financial Results are uploaded on the Company's website www.; aarlldrugs o.in and also on website of BSE Limited www.bseindia.com and the National Stock Exchange of India

Place: Mumbai
Date: 7th November, 2025

d by scanning the QR code provided below:

Chairman, Managing Director & CEO
DIN: 00005618

epaper.iinancial SXDISSB.(KJ"'. .

For Aarti Drugs

Prakash

Limited
Sd/-

M. Patil

@ L&T Technology Services
L&T TECHNOLOGY SERVICES LIMITED

{Asubsidiary of Larsen & Toubro Limited)
CIN: L72900MH2012PLC232169
Regd. Office: L&T House, N, M. Marg, Ballard Estate. Mumbai-400 001

Company's Registrar and Transfer Agents (RTAs) i.e. KFin Technologies
Limited, as per the details given below aleng with the requisite documents
during the said period. Plaase note that. all the re-lodged shares will be
processed only in dematerialized mode, after following the process for
transfer cum demat.
Shareholders are requested lo contact the Company or its RTA for any
assislance in this reference.
KFin Technologies Limited
301, The Centrium, 3rd Floor, 57, Lal Bahadur Shastri Road, Nav Pada,
Kurla (West). Kurla, Mumbai, Maharashtra, India, 400070.
Emailid: sinward rs@kfintech com
Toll Free No. 18003084001
Websile : wwvekfintech.com
For L&T Technology Services Limited
Prasad Shanbhag
Company Secretary & Compliance Officer
Membership No. A30254

Place: Mumbai
Date: November 8, 2025

New Delhi
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KOTAK MAHINDRA BANK LIMITED
= CORRIGENDUM FORM G : : e o ; i o Registered Office: 2TBKC, C-27, G-Block, BandraKurla Complex, Bandra [ E |, Mumbai- 400051
Y l n d F=1a u‘\fE rseas B an k INVITATION FOR EXPRESSION OF INTEREST FOR SCHTH T R u I Lt R ekt Eranch Office:Kotak Mahindra Bank Limited, Plot No. 7, Sector 125,Noida, Uttar Pradesh201313. .
ST. STEPHEN'S HOSPITAL BRANCH MDM TELEVENTURES PRIVATE LIMITED Ofico-NaIdaz 2at FIGOE PIot HO=TA Demand Notice Under Section 13[r2} Of The SARFAESI Act, 2002 :
TIS HALARI, DELH)-110054 With reference to Form G published in Financial Express & Jansatta on 08.11.2025, regarding Blt k-CIcSe, to:_gé t'll idaggr(’n 3%7 ((I)J-P) ’ You the below mentianed barrowsr and co-bormawers have avaded foan(s) Irom bankinancial mstitution, more panicular descrived hereunder by |
Pho: 011-23993035 | 23920154 Mobile No. B925951 500 the Invitation for Expression of Interest (Under sub-regulation (1) of regulation 36A of the oc SECLOr-b3J, NO . margaging vour immovable properlies {securities) and defaulled innepayment of the same. Corsequent to vour defaults, your loars were classified 2s |
E-mail ; iob15000iob.in Insol d Bankruptey Board of India (Insol Resolution P for C t Email:- zo.noida@psh.bank.in non-parforming assalzs and said lean accounts alongwilk all righls. liles & inlarasts, banefils duas recaivablas hava bean assignad in favaur af Kolak |
- = = nsolvency and bankruptcy boara or 'ndia (Insolvency Resolution Process for ~orporate E-Tender Notice aahinicra Bank Limitsad vide saparale desds of assignment mentoned heraunder, ike bank has pursuant o the zaid assipnmenf and for the recoveny of |
POSSESSION NOTICE Persons) Regulations, 2016) of MDM TELEVENTURES PRIVATE LIMITED, the pointNo. 11: — i $ha putsianding duss, Ssued demand notice under section 1342) of the securiization and reconstruction of financiz! assed and enforcement of securnity !
(for immovable ) l(Rule 8(1)] Date of issue of provisional list of prospective resolution applicants: may be read as| |Bank invites E-tender from eligible contractor interagt act, 2002 (the act), the contents of which are being published herewith &s per section 132} of the act read with rule 3(1) of the sacusity interast |
property 03.12.2025 instead of 03.11.2025. under 2 bid system for furnishing, electrical, data {enforcament) rules. 200 &5 and By way of altenmate service upon you, Details of the borrowar. co-bomowers. secunties, lender. outstanding dues. |
VWhareas the undersigned beeng the Authonsed OfMoar of e Indian . _ Sd- cabling and Civil work of following branch. Interested defmand nobee sand under secton 1302 and amaunt clames (here wder ane given & under |
Overseas Bank under the Seowritisabon and Reconstruchon of Mr. Ashok Kakkar, Resolution Erofess_pnal bidder may apply for the same on our website Name And Address OF The Borrower, Details OF The Immovable Progerty |1 NimeoiLarder 2. Date ol Assignmen |
Financial Assets and Enforcement of Security Interest Act. 2002 and MDM Televentures Private Limited| ~ |https://psb.eproc.in Co-Borrower Loan Account No., Loan Amount A Demand Motics Date 4 Amoant Due b Bs. |
n e of ferred under section 13(17} read with rule 3 IBBI Reg. No.- IBBI/IPA-002/IP-N01066/2020-2021/13407|  |SI.No. | Branch g= , |
XSICIse Of pOwers con u BEL {1} | Address: # 538. Shantivan Soci 1 " Noida Sector 63 1. Mrs, Safalta Sharma Wio Mr, Akash Sharma &2, Mr, Akash Sharma | All that pleca and parcel of Shops No. 233 (1. PNB Housing Fingnce Limited |
of the Securty Interest (Enforcement) Rudes. 2002 issued & demand ress: # 538, Shantivan Society, : JS01Ca DECIOrDy — 8fo Me. Vid Prakash Sharma , Both At - 24, Krishna Nagar,| 234 235 budt on open roof of Second Floor| (PNBHFL)
notice dated 02052025 calling upon the bomowers /| morgagors, Date:- 09.11.2025 Sector 48 A, Chandigarh, 160047 |Thelast date for submission of bids is 27.11.2025 ﬁ;ﬁ:a Et%e;d. F?ﬁaﬂ Fr. ﬂl:-rgh Hﬁ"é‘nylﬁ P??aqdeslﬂ-iﬁﬂ 1 ,|i.2. Third Flear ar-gaadn‘e;smrl:g ?ﬁ 11 EE' Y 0403 3023
Place:- Chandigarh Email: cirp.mdmteleventures@gmail.com .- Cgan at Il Foar, - afie 33234, 235, Ciy Centra| meters, constricied on Propedy Mo 149,13, 28.08.2025 |
gh, :::"H:Bm;:h;rt . ME:'”“'W” 55';: El'h Hunﬂﬂlngﬁ ace: handoar P @9 ZONAL MANAGER Bacchapark, Means -250002 & 3, Mr. Mano] Kumar Sharma &GH| Pan of Old Mo, 140 sfluabed al ':::It',' Gkl 4 9?5.35,93.551.'- {Rupsas Thirly
" na 0 sivesnDomrowers ofigagor), RoFio o raES Roshargdr, Dordi, Meeral-250007 & 4. Mr, Vipin Rumar Gupla| Baccha park road. Mesrul. Bounded &s:-) Three Lakh Minety Thrae Thausand
Mo, B-18, LG-1, Dishad Extension Mo 1, [laga Shahdra, Delhi Al 516, Sty Bhakli Magar. Mesnd- 250002 | Alse AE: H.No TE2WE, | East- Common Passage, Wast:- 51 Nine Hundred Eight I:Irr&(}'nln.-ful_'ll.u;-|
110084, o repay the amoun! mentioned i the notice baing Eﬁhﬂ'iwr?'ﬂmhﬁh_ﬁ:'gg :"'EI'.IE:’-' HEEE“ fﬂﬂf MEE“TE 250002 Lﬂﬁ?ﬂ 1';’1'3'"135531934 MHF:-HE;EH?ﬁEhEEI' And F’awl:ie.ﬁ.s%(‘ 5.08 EL'IEE With |
, : purd. Number: 006710002485 Loan Amoumt Sanctioned: Rs | South - -Progeny of City Cenfre Mame OflApplicable Inlerast From |
Chaniomd Thiety T, O] .0 30,04 2028 Wit Sukier BAset o $ Karnataka Bank Ltd. 500004 Rupees Elven Laan il Trousans Oy Tha origagorirs. Saata Srama '~ |26 08 2685 Ui paymentinFul |
contractual rales and resis, charges & Uil dale of realzation within FOUPESARIEaR AORN Row: 'r'uLI:TIlhE g-h:ljrl'r:mra?d :q-:ﬁaﬁ'ﬂﬂﬂ:g-‘iﬁ:ﬁ:nerﬁuﬂ? talll_a:' Lp_ll:gn o naha payment of lhl:llz E::ITF;JE menkoned I.:I'!IEII-'IHEd-Ed ._HII'I-ELIFI::‘i '.'-illll_'lrp‘.]rlhEr niarest Es}
&0 -I:Hj'E: fram the dale of I'E'E-EFH of thies said notice -A-S-'E-Et HHEW-EF_? “Eﬂagﬂmﬂ‘“t E-I"ﬂﬂ-l:h F-hnne ! ﬂ{1dnﬁﬂ.1sﬁf[E:[{”} me2 T :ErEll'l |:r.'_.=!_|_r' L W B | E'gﬁl: _IE natice fai IEg'i."1I_I: 'Z!]E'JI_'r!lEIrF\.I\]I"l_E 5._.3 B COnsiraing ‘.;:-ta E'_:!EIJEIF LENOEr .F.!_:|1I'.|E:"-'-!'!-I'I:E'. =] ;
; . = ! abowa-mentioned securities, Your atiention = invited o provisions of sub-section (8} of seclion 13 of the act by virtue of which vou are & likery to redesm |
-I ] ’ TnE DOMTAWETS nﬂ'ﬂﬂg 13""3'“ o FEPI":' the amﬂl.lnl, naotice 15 hlErEh'ﬁ' E‘E‘. Fil"S-t F|DEH'. HH]EI'I-dH Fﬂﬂi. E'Hal! ' dE[ﬁrﬂl‘lﬂ@'ﬁtﬂlaﬂh.ﬁﬂm "-_.:.__ 55':'-.""3':' azzal Wihin D’E”f-":l 51|F..'||?_-?&.|j in e a{nmsaﬂ rowEsaan ﬂh&ﬁsé n,é'{,el‘lrlat &5 B sachan 13??3] |:|f the 33."'1 a'é| !rr_”; arg rESr{?amgd _‘n:lrl-"
given to the bomowers and the public in general that the undersigned Pusa Road | Website : www karmatakabank.com transhaming the abive-refarnad securnites by way of a8, lease or othenwise without cur consant
has taken possession of the property described hereml{nelm in Naw Delhi-110 060 | CIN CLESTIDKA1924PLCOD1125 Place:Uttar Pradesh Date: 09,11.2025 Authorised Officer For Kotak Mahindra Bank Lid. |
exercise of powers confermed on himd her under Section 13(4) of the
said Act read with Rule 8 of the said Rules on this 04th day of e s I:IDTIEE OF IMMOVABLE PROPER . ] _ i g ToT e ———
November of the year 2025 -Auction Sale Notice for Sale of Immovable Assets under the Securitisation and oIl UUS ﬁ\tfﬂ 'E:]_cﬁ 3 Puniah & Sind Banlk
{2) The bomowers in paricular and the public in general are hereby Reconstruction of Financial Assets and Enforcement of Sacurity Interest Act 2002 : I‘ o o = b
cauboned not fo deal with the properfy and any dealings with the read with proviso to rule 9(1) of Security Interest {Enforcement) Rules, 2002, (HIRET HYEIY W TTH) (A Govi. of India Undertaking)
property will be subject to the charge of Indian Overseas Bank for an Notice is here by given to public in genaral and in particular to Borrower(s) and Guarantor el a7 2 ofa9— =T o Where service is a way aof life
;r"“L:: L:u ﬁ ?T:E'?J'Ti' F“DL:TEEE 5"!"*'!;‘0 ﬁmﬁm Egh;“;’““” (s) that the below described immovable properly morgagedicharged to the secured
ey "5" ETmF r’;f; - poies m:rﬂﬁmet; Aoy Creditor, the Symbolic Possession of which has been taken by the Authorisad Officer of B. 0. : S.R. ALIGARH, Apsara talkies compound, Subhas Road, Aligarh- 202001
' ; Kamataka Bank Ltd, the Secured Cradifor on 04.04.2025, will be sold on “As is Whe
aforesaid date mentioned in the demand notice il date of payment Hesmduidiéputlimy dac o 8 APPENDIX IV [See Rule 8 (1)] POSSESSION NOTICE
less repayments, if any, made afler ssuance of Demand Molice. The is"."As is What is” and "Whatever there is” Basis on 10.12.2025, for recovery of
curent dues payable as on 04 11 2025 is Rs. 7,32 520/- (Rupees Seven Rs.11,33,233.91 (Rupees Eleven Lakhs Thirty Three Thousand Two Hundred Thirty U/S 13(4) of SARFAESI ACT, 2002, (For Immovable Property)
:ah.hu. Thirty Two Thousand Five fl‘lundl'Ed ?'Eﬂ*? Only) payable with Three and Paize Ninety One Only) Under Term Loan Alc No.2257001800015704 Whereas, the undersigned besng the Authorized officer of the Punjab & Sind Bank, 5.R. ALIGARH, Apsara talkies compound, Subhas Road, Aligarh- 202001,
urther interes! at contractual rales & resis, charges elc, - i Branch under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and In exercise of powers conferred under
i dale of paymenl :hr,i::llia: l": g’:m Am;m::;g;ﬁming‘ pluslcusﬁ 10 éqi:HEFmeBi?i #\;‘;I section 13(12) read with rule 3 of the. security Interest (Enforcement) Rubes, 2002 issued a Demand Motice LS 132) on the date mentioned below in the table and
{3) The borrowers attention is inviled to provisions of Sub-secton (8) of a 2 anch, oo. Pl apping Lompiex, or ! E'_r ARG~ | stated herginafter calling upon to repay the amount within G0 days from the date of receipt of the said nofice. As the borrowen(s) having falled to repay the amount,
the Section 13 of the Act. in respedt of ime available 1o them. lo redeem Haryana, the Secured creditor from (1) Mr. Bunty Kumar Sfo Mr. Man Singh and (2) Mrs, natice is hereby given to the borower (s) ! guarantor(s) and the public in general that the undersigned has taken possession of the property described herein bedow in
the secured assets Sunita Wio Bunty Kumar, Both No.(1) & No.(2) are residing at: H.No-126, Shyam exercise of powers conferred on himMer under section 13i4) of the said Act read with No.& of the Said Rule Property described herein below in the table. The borrower
Description of the Immovable Property Colony, Om Enclave, Faridabad, Haryana-121001, Also at, H.No.R-175, Nand Gram ES] Lgl.mmmﬂr{ﬁj in Earrmu::.larland the Q'il-:.l'h|m1ll:ll ?eneml is herehy cautir,'l-jnﬂd reat to dealwith 1h|1E-. property and any dealing with the property will be subject to the Charge
; : or the amount given herein below togetherwith future interest, costs and other expenses eic. therean,
Bulll-up Froe-Hold Flal Number B-18/ LG-1 . On Lower Ground Floor Block Ghaziabad, Uttar_Pr:aad-&sh—Eﬂ’lD[lﬂ_ Also at, H.r-.ln-1'|5: Maatha Pur Ext. Badarpur, New : , - = fthe i bi als o Data |Date of
B, Dilshad Extension No 1, Now known as Dilshad Colony, Magua Shahdra, Dethi-110044, being borrowers! guarantors! co - obligants Mame of .-':.‘n{:nunt. Borrower[5)/ escription of the Immovaoie amt O {aﬁ I‘I‘IETI.t.IEJI'! el in of ol B
Deh- 110055 DESCRIPTION OF THE IMMOVABLE PROPERTY: AR ropedty tho Notico s 13(3) Notice| ssion
Area: Super Coversd ares of fist 400 8q. FL buit on plot of §4 8q yands Allthat Past and Parcel of Residential Property on PlotNo R-175, stusled atNand Gram, Distnct]| | 1. Sh. Mohd. Dilshad Sfo Sh. Ayyub |Residential Plot Property Which is Part & Parcel of | RS. 8,38,391.80/- (Rupees Eight Lakh
(wnad by Stvate (reromst & Mongagar G0 S Har . -Ghaziabad, Uttar Pradesh measuring 26.78 sq mirs, belonging to Mr. Bunty Kumar. {Borrower), Khasra Mo; 115, Situated at Talaspur Khurd, Pargana & | Thirty Nine Thousand Three Hundred
Chand &amp, SmiAnda (Bormowsr & Morgagor ] Wia Sh. Satweer) ; ¥ ; ; i . Tehsil - Kol Afigarh. (UPS -Area 17558 trs. (In the | Ninety One and Paise Eight Only) as
Dirnension Boundaries: Easi-R-176West R-174North : Entrance / Gal South: R-194 2. 5h. Mohd. Imran Alias Ashu S/o Sh. | 'ehsil - kod, Aagarn, (UF), Area s4. mitrs... {in the R S S Bt T
North: Piot No. B-18 Reserve Price/Upset Price below which the property may not be sold: Rs.24,06,000.00 Mohd. Dilshad (Co-Borrower & |name of Sh. Mohd. Imram & Sh. Mohd. Mohsin), Bah | 5 C 5 s oo ' & o
South: Other's Flal in ths Weslern part of plol no. B-19 (Rupees Twenty Four Lakhs Six Thousand only)Earnest money to be depositeditendered: Martgagor), Mao: 1, Jid No: 5203, Pages: ET-E_E-. Sarial No. 1808, d ™ o
e ptermany i bl el Rs.2.40,600.00 (Rupees Two Lakhs Foety Thousand Six Hundred Only) 3. Sh. Mohd. Mohsin S/o Sh. Mohd. |Dated 17.02-2012, Sub Register - Aligarh. On the North = =
Date’ 04 11 gmra For Indian Overseas Bank (The borower's | morgagor's aftention is invited fo fhe provisions of Sub-section (8 of Dilshad (Co-Borrower & Mortgagor) & | by : FlotafFasiid & ﬁmmﬂ'_ﬂﬂmisﬂr‘m?y : H'ﬁl:h 2 2
Place Delh Authorised Officer Section 13 of the Act,in respect of ime avalable io redeem the secured asset). 4. Sh. Mohd. Irshad S/o Sh. Mohd, F;J;‘ W'“‘-I‘-‘:-h“"dt:ﬂ Ei;l ':: -Tttd A&Pa_ E*td;;:] Now f;
4 (This Notice shall alse serve as Notice under Sub Rule (3} of Rube (1) of Security Dilshad (Gurantor) irrniLE::maw' RS SRR
Intérest Enforcement Rules-2002 to the Borrower/Guarantors)
For detailed terms and conditions of sale, please refer to fink in Kamataka Bank's Website 1. M/s RR Steel (Borrower), A Residential Propery Parl of Khet Mo: 581, Siheated at | RS. 28,91,027.7214- (Rupees Twenty
; i = P Gall Mot 1, Goolar Hoad, Delhl Gate, Tehsil - Kol | Eight Lakh Minety ©One Thousamnd
rg.mmﬂmnatqkahmthundermE head ‘llﬂgaE-ﬁmEﬁnnm 10.1?.2&15 2 E;Jh. RFII:EE: Iih:t Sh. Rajveer Singh gt (LIP) AFea 8051 85 gandaael 7 56 intisetin | Tounty Sevin-seil Paler Savonty
The E-auction wil be conducted fhrough portal hitips-/fankauctions. i on 10.12.2025 from (rropelator & Wortgagor), the name of Sh, Rakesh Sio Sh. Rajvesr Singh, [ Two Only} as on 30.06.2028 with futurs -
11:30 am to 12:30 prn with unlimeted extensson of 05 mnutes. The intending bidderis required 3, Smt. Rajesh W/o Sh. Rakesh |Registerad in Bahi No:1, Zild No: 5626, Pages 1-20, | costintereste to therean 01.07 2025 E o
oy register thes name al hilps.bankauctions.in' and get the user id and password free of {Guarantor) & Sarial No: 10475, Dated 14.09.2042, SRO - Kod, Aligarh 4 ]
i fnd 7 i i and Rectification Date Deed Daied 01.11.2013, Bahi =
ﬁx Ka rn atak a Bank Ltd cost and get online training on IEaul:imn (tentatively on 09.12.2025) from 4. 5h.TossefS/oSh. Ayoob (Gurantor) Mo:1. Zild No: 8455, Pages: 315-324. Serial Mo: 12188 E -
Yaur Fainily. Bank. Actoas Ineis. Ms.Aclosure, 6054, Bth Floor, Maitrivanam, Ameerpet, Hyderabad-500038, Contact Dated 01.11.2013, On the North by : House of Jagveer =
Asset Recovery Management Branch | Phona  : 011-40591567(Ext-240) No.+31-8142000066, 0915160064 E'mii'rln"ﬁ@haﬁkﬂ'mmﬁ-'“’-: e Singh, On the South by : House of Kushal Pal Singh,
8-8, First Floor, Rajendra Park, E-Mail : dethiarm@hktkbank.com Date: 07.11.2025 o d On the East by : Rasta 15 Feet Wide, On the West by
: ! : r s Chief Ma r & Authorised Officer House of other persan
Pusa Road Website : www.karnatakabank.com Place: :Ghaziabad b use of other persor
New Delthi-110 060 CIN  :LES110KA1924PLCOD1128 Date : 09.11.2025 PLACE : ALIGARH Authorized Officer (PUNJAB & SIND BANK)
MOVABLE PROPERTY
E-Auction Sale Notice for Sale of Immaovable Assets under the Securitisation and STRESSED ASSETS RECOVERY BRANCH (SARB-I1) KAROL BAGH, NEW DELHI (BRANCH CODE 51521)
Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002 3rd & 4th Floor, State Bank House, 18/4 Arya Samaj Road, Karol Bagh, New Delhi-110 005 Tel.011-28752163 Fax. 28755674
Nt sy o b generet and sttt Bomoee i Gusar Branch e-mail: shi.51521@shi.co.in
(sithat the below described isqmnhahfel_;}ruperrg.r mortgagedicharged to the secured APPENDIX-IV-A” [See pI'OViSO to rule 9(1 )] SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Creditor, the Physical Possession of which has been taken by the Authorised Officer of SALE OF IMMOVABLE ASSETS CHARGED TO THE BANKUNDER THE SECURITIZATION AND RECONSTRUCTION OF FINANCIALASSETS AND ENFORCEMENT OF SECURITY INTEREST ACT, 2002 read with proviso to rule

Kamataka Bank Lid, the Sacured Creditor on 09,10.2020, will be soldon “As is Where is

“ “As is What is” and "Whatever there Is" on 10.12.2025 for recovery of 9(1) ofthe security interest (Enforcement Rules, 2002).

Rs.2.74,66,323.88 [Rupees Two Crore Seventy Four Lakhs Sixdy Six Thousand Thres The Authorized Officer of State Bank of India (Secured Creditor) has taken over possession of the following property/ies u/s 13(4) of the SARFAESI Act. Public at large and borrowers, mortgagors and guarantors in particular are
Hundred Twenty Three and Paise Eighty Eight Only] ie. under PS Overdraft Alc informed that e-Auction (under SARFAESI Act, 2002) of the charged property/ies in the below mentioned cases for realization of Bank’s dues will be held on “AS IS WHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WHATEVER
No.5607000600001001 along with future interest there on from 01.08.2021 Plus THERE IS BASIS” on 26.11.2025 for recovery of the amount mentioned below due to the Secured Creditor from the Borrowers, Guarantors and Mortgagors. The Reserve Price and earnest money to be deposited have been mentioned below.
;'?5'5- E}'{E 0 fh;““!‘";“'tlﬁ Eﬁ?&;ﬁmﬂﬁ%ﬁn&;w? ”’“.jmgﬂ-‘g'?g' Dlﬁi DATE/TIME OF VISIT TO THE PROPERTY FOR INSPECTION: 21.11.2025 FROM 11:00 AM TO 04:00 PM.

diid LInama koad, Easlo L IMEWN = , I U rad CReditior iram g : : 8 [ : 3 g g : _ 3 g . : .
Mis Leo Intertrade Private Limited, represented by its Directors: i) Mr. Mohibulta EIII\EAIE)T?:oie;%rg:r'ZHBC:ntkO be transferred by bidders by means of challan generated on his / her / their bidder account maintained with PSB Alliance on its e-auction site https://ebkray.in and https://baanknet.com by means of
Khan Slo Mr. Sattar Khan, ii} Mr. Sandeep Jain S/o Mr. Anand Kumar Jain, Regd :
Office: C-45, DDA Sheds, Okhla Industrial Ares, Phase- |, Mew Dethi-1100:20, Also At: Plot DATE/TIME OF E-AUCTION ON 26.11.2025 FOR 5 HOURS FROM 11:00 AM TO 04:00 PM WITH UNLIMITED EXTN. OF 10 MIN EACH.
Mo 27, lind Floor, Bata Lofory (A} NIT Faridabad Haryana- 121001, Also At: Plot No.04, Sr Name of the Borrowers Outstanding dues for recovery Describtion of - Reserve Price

; ¢ c the propertylies

Ground Floor, Bata Colony (A} NIT Faridabad Haryana-121001 (2) Mr. Mohibulla Khan No. | Guarant of which propertvlies/is/are escription of : =
Slo Mr. Sattar Khan Residing At #538, Secior -3 Ballabhgarh, Faridabad Haryana- ° Haranors being sold & Name of Title deed Holder ENT (0% of Raserve Prce
;ﬂﬁﬂ::rﬁgg ?_lzl:riﬁ_?.i;.t;ynrémd;:.umrs'ﬁ:ﬁﬁ%“g::ﬁ?f%;jﬁf;bﬁ 1. |ShriRaj Singh Tewatia S/O Shri Roshan Lal Tewatia (Director) Rs. 7,59,22,243.57 (Rupees Seven Crore |Plotarea measuring 2 Kanal 3 Marla i.e 43/415th share part of khewatNo.1200, khata No. 1374, khasra Rs. 66.33 Lakh

ey 7 Tt ' : ; iy M/S OMBUILDCON Pvt Ltd, HNo.567, Scetor-28 Faridabad fitty nine Lakh twenty two Thousand two |No.182(20-15), situated at mauza Hathin tehsil Hathin Distt Palwal Haryana in the name of Smt Mukhi Re R A2 200 00
Sector-T, Fanidabad Haryana-121006, being borrowers/ guarantors/ co-obligants. T o . o ; =) SN Rs. 6,63,300.00

DESCRIPTION OF THE IMMOVABLE PROPERTY: Mrs Mukhi Devi (Director) w/o shri Raj singh Tewatia Hundred forty three and Paise Fifty seven |Devi W/o Shri Raj Singh —_——
SLRICLIIN OE_LHE TAMOVABLE PRUPLRIT. _ M/S OM BUILDCON Pvt Ltd, HNo.567, Scetor-28 Faridabad Only) as on 21.03.2024 along with future |(Physical possession with the bank). Encumbrance (if any): Not known Rs. 0.50 Lakh

All that part and parcel of Commercaal Property Second Floor with roof nghts, measuning M/S OM BUILDCON Pvt Ltd, Regd office F-7, 3rd Floor Sant Nagar, East of Kailash New Delhi interest, charges and expenses

1930 So.Ft., Front Portion (West side), Congiructed on Bungalow Mo 27T, Nealam Bata

; ; L ' L ; 2. |M/S Anand Agencies, A-1/17, Mohan Garden Delhi-110059 Rs. 8,28,90,587.52 (Rupees Eight Crore |Residential Property situated at Plot no.- C-2/311, 2nd Floor, without roof right, Janakpuri, New Delhi- Rs. 338.00 Lakh
ﬁ{;dti Hmaflf nu ;E:ﬁ:;g 'F,Tli";tlﬂul'tir:na?l': ; défﬁgxn}rﬁﬁﬂggﬂﬁ:&ﬁﬂ?. MrPankajAnand, C-81, 2nd Floor, Anup Nagar, Jeevan Park, Uttam Nagar, New Delhi- 110059 Twenty Eighlt Lacs Ninety Thougand Five 110058, area measuring 279.03 Sq mtrs in the name of Mrs Subhash Anand W/O Late Sh M.C.Anand , Rs. 33.80 Lakh
Balcony North - Corridor South - Balcony Mrs Subhash Anand, C-81, 2nd Floor, Anup Nagar, Jeevan Park, Uttam Nagar, New Delhi-| - Hundred Eighty Seven and Paise Fifty |by virtue of conveyance Deed duly registered as document No7735 in the addl.book No-I vol No.10967, “Rs. 050 Lakh
Resarve PriceiUpset Price below which the property may not be sold: Rs.1,07.00,000.00 110059 Two Only) as on 30.04.2022 along with  {on pages from 164 to 166, reglgtered with the office SR-II, Delhi, dated 24.06.2003. e
(Rupees One Crore Seven Lakh Only) future interest, charges and expenses  |Bounded as under: East: Service Lane, West: Road 60 Ft, North : Plot No. 310, South : Plot No. 312
Eifﬂﬂﬁmnﬂﬂj‘ to be depositeditendered: Rs. 10 70,000.00 (Rupess Ten Lakh Saventy (Phy5|cal possession with the bank). Encumbrance (|fany) Not known
Thousand Only) 3. |M/S SUSHANT ENTERPRISES, Registered office B-9, plot ml-2 sect 11 gaur Empire,|Rs. 2577903.00 (Rupees Twenty five lakh |Basement Godown Measuring 550 Sq Feet (51.09 Sgmtrs) with out roof Right built on Plot/building No- Rs. 23.38 Lakh
(The borrower’s / mortgagor's attention is invited to the provisions of Sub-section (8) of Vasundhara Ghaziabad. Mr Atul Tyagi, H N. B-189, VILLAGE DHUNDHERA NEAR NH 24| seventy seven thousand nine hundred |11/ML-2 situated in Sector — 11, Vasundhara, Ghaziabad Tehsil & District Ghaziabad in the name of Rs. 2.33.800.00
Section 13 of the Act, in respect of lme avadizble o redeem the secured assat), Ghaziabad, U P. Mr Gaurav Tyagi s/o Sh Subhash Tyagi H N B-189, Village Dhundhera Near| three only) as on 30.06.2020 along with |Gaurav Tyagi S/o Late Sh. Subhash Tyagi (Guarantor/mortgager) el
(This Motice shall also serve as Notice under Sub Rule (1) of Rule (9) of Security NH 24 Ghaziabad, UP, future interest, charges and expenses  |(Physical possession with the bank). Encumbrance (if any): Not known Rs. 0.25 Lakh
I rceme F i - - - . . =
Vi Mf,i‘f“j;ﬂf ) e Name & Mobile Nos. of the Authorised Officers: Sh. Prakash Kumar -9810619975, Mr. Sunil Kumar Giri - 9650029288
wywew karnatakabank,com under the head “Mega E-Auction on 10.12.2025". Account/ Walletin which EMD to be remitted: Bidder's own wallet Registered with PSB Alliance on its e-auction site https://baanknet.com/eauction-psb/x-login by means of NEFT. EMD of Reserve price to be transferred by bidders by means
Tha E-auction will be conducted through portal https:/ibankauctions.in/ on 10.12.2025 of challan generated on his / her/ their bidder accpunt ma.intained with PSB Alliance on its e-auction site https://baanknet.com/eauction-psb/x-login by means of NEFT from his /her/their bank. For any assistance, please call PSB Alliance )
from 11:30 A.M to 12:30 P-M with unkmited extension of 05 minutes, The intending bidder HELPDESK Nos.+91 8291220220 and/or Authorized Officer. The auction
is required o register their name at hips:ibenkauctions.ind and get the user Id and TERMS A,ND,C()“DITNNS Q‘F THE E'AUCTW,,““ARE AS “NDER” . y ) y . o ' . ) ] . notices
password free of cost and gat online training on E-auction (tentatively on 09,12.2025) from 1. E-Auction is being held on “AS IS WHERE IS” “AS IS WHAT IS” AND “WHATEVER THERE IS BASIS” and will be conducted “On Line”. The auction will be conducted through the Bank's approved service provider PSB Alliance at their
Ms dclosire, BOSA, Bth Floor, Maitrivanam, Ameerpet, Hyderabad-500038, Contact web portal hitps:/lebkray.inand https:/lbaanknet.com . . — o . . | | are open
No.040-23836405, Mobile 8142000809, E-mail: info@bankauctions.in, 2. Tothe best of knowledge and information of the Authorized Officer there is no encumbrance on the property/ies , However the intending bidder should make their own independent inquiries regarding the encumbrances, title ofthe property/ies for all SBI

. 3 : For Kamataks Bank Ltd puton auction and claims/rights/dues/affecting the property prior to submitting their bid. The e-Auction advertisement does not constitute and will not be deemed to constitute any commitment or any representation of the Bank. The property is
Date: 07.11.2025 being sold with all the existing and future encumbrances whether known or unknown to the bank. The Authorised Officer shall not be responsible in any way for any third party claims/rights/dues. empanelled

Place: : Faridabad Sttt Manager ik Authorant O 3. The Earnest Money Deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of the unsuccessful bidders shall be refunded. The Earnest money Deposit shall not bear any Interest.  FEXXIM( LI 1CH
The successful bidder shall have to deposit 25% of the sale price, immediately on acceptance of bid price by the Authorized Officer and the balance of the sale price on or before 15th day of the sale. Default in deposit of amount by the
successful bidder would entail forfeiture of the whole money already deposited and property shall be put to the re-auction and the defaulting bidder shall have no claim/right in respect of property/amount.

4. Fordetailed terms and conditions of the sale please refer to the link at the Bank's Service provider's web portal https://ebkray.in, https://baanknet.com &at Bank's portal https://www.sbi.co.in

DATE: 07.11.2025, PLACE: NEW DELHI Sd/- AUTHORIZED OFFICER, STATE BANK OF INDIA, SARB-II, KAROL BAGH, NEW DELHI (BRANCH CODE 51521)

o e Pl e i oD | onb ETL LGN GINEGTLE  sam BRANCH DELHI, 4th FLOOR, 7th Bhikaji Cama Place, SALE NOTICE

e _ . ) . FOR SALE OF
el @1 urﬂd;ﬂ_ e ooy T ...the name you can BANK upon! Delhi-110066 E-mail: zs8343@pnb.co.in IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interest (Enforcement) Rules, 2002
Notice is hereby given to the public in general and in particular to the Borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructive/physical/ symbolic possession of which has been taken by the Authorized Officer of the Punjab National Bank/ Secured Creditor, will be sold on
“Asiswhere is basis”, “As is what is basis”, and “Whatever there is basis” on the date as mentioned in the table herein below, for recovery of its dues due to the Bank/ Secured Creditor from the respective borrower (s) and guarantor (s). The reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.
SCHEDULE OF THE SECURED ASSETS
Lot. Name of the Branch Description of the Inmovable Properties (A) Date of Demand Notice u/s 13(2) of SARFAESI Act, 2002 (A) Reserve Price TPate/ - Detail; of the Name &
. Ime O encumprances
e Name of the Account Owner's N Mortgaged/ f _ o (B) O”tSta"‘j'“f A4m°;';;a;::';gl e (B) EMD E-Auction | known to the o(f:Z::?\ztri'::d
Name & addresses of the Borrower/ Guarantors Account wner's Name [mortgagers of property(ies)] (C) Possession da_lte uls 13( ).o : ct, 200 : (C) Bid Increase Amount sec(;-ltred Officer
(D) Nature of Possession (Symbolic / Physical / Constructive) creditors
1. | Punjab National Bank, Stressed Asset Management Branch, DELHI Equitable mortgage of Lease Hold property Situated at A) PNB (e-OBC) - 04.02.2019 A)Rs. 3.52 Cr. 26.11.2025|  Not Pawan Singh
Atarson Overseas Private Limited Plot No-H-3, H-4, E-14, E-15 & E-16 Industrial Area PNB - 10.06.2019 _ |B)Rs. 0.352Cr. From Ve Yadav
1. Mis Atarson Overseas Private Limited (Formerly known as M/s Shri Balaji Rohilkhand Rice Mills Private Limited), C-67, Vaibhav, g;"ﬁv.thh Center thV'”- Ja%’; SThe*.‘g"l ?r;f' h.ﬁ’k'ﬁt”cgl B) e-OBC - Rs. 45,09,48,004.60 + interest & other charges w.e.f. 01.02.2019 [C) Rs. 1,00,000- 11:00 AM to Mob.:
Suncity Vistar, Bareilly 243001, Also at: C-1, Industrial Area, Growth Centre, Vill Jamour, Tehsil & District Shahjahanpur — 242226 nanjananpurin e name orilis Shri aiaji RohIKhand | pNp — Rs, 25,59,80,814.49 + interest & other charges w.e.f. 01.06.2019 04:00 PM 9717133327
2 Sh. Rachin Guota s/o Naresh Chandra Guota (Direct 4G ¢ Rice Mills Pvt. Ltd through the directors Sh. Rachin C) 25.04.2019 -
- Sh. Rachin Gupta s/o Naresh Chandra Gup a(Directoran uaran or) o . Gupta S/o Sh. Naresh Chandra Gupta admeasuring % .| P. .
D-35, Royal Suncity Vistar, Bareilly - 243001, Also at: C-67, Vaibhav, Suncity Vistar, Bareilly — 243001 area 6600 SQM. Boundary North - Plot No. H-2., South - ) Physical Possession
3. Smt. Seema Gupta W/o Shri Sunil Kumar Gupta (Director and Guarantor) C-67, Vaibhav, Suncity Vistar, Bareilly - 243001 Plot No.H-5., East - Road 24.00 Mt. Wide., West - Road
4. Sh. Sunil Kumar Gupta s/o Sh. Ram Niwas Gupta (Guarantor) D-35, Royal Suncity Vistar, Bareilly — 243001 18.00 Mt.
5. M/s Balaji Foodgrains Pvt Ltd, (Guarantor), D-35, Royal Suncity Vistar, Bareilly — 243001
2. |Sameas LotNo.1. Equitable mortgaged of Lease hold property situated at Same as Lot No. 1. A) Rs. 3.60 Cr. 26.11.2025 Not Pawan Singh
Plot No.H-86, H-87, H-88 & F-100, F-101, F-102 & B) Rs. 0.36 Cr. From Known Yadav
F-103 Industrial Area, Growth Centre Shahjahanpur C) Rs. 1,00,000 11:00 AM to Mob.:
District Shahjahanpur in the name of M/s Shri Balaji 04:00 PM 9717133327
Rohilkhand Rice Mills Pvt. Ltd admeasuring area 8600
SQM., Boundary East - 12 m wide Road No.21, West -
24 m wide Road No.01, North - 24 m wide Road No.16,
South - PlotNo. F-89 & F-104.
3. |SameasLotNo.1. Equitable mortgage of property Situated at part of Gata Same as Lot No. 1. A)Rs. 1.82Cr. 26.11.2025 Not Pawan Singh
No.288 & 289 Raskupa Bahadurpur pargana- Kanth, B) Rs. 0.182 Cr. From Known Yadav
Farukhabad Road, Tehsil & Distt Shahjahanpur in the C) Rs. 50,000/ 11:00 AM to Mob..
name of M/s Bala Ji Food Grains Pvt. Ltd, admeasuring 04:00 PM 9717133327
area 3225.77 SQM. Boundary North - Plot of Sahid,
South - Plot of Anil Gupta & Pawan Gupta, East - Plot of
Rambeti, West - Farukhabad Road.
4. |Sameas LotNo. 1. Equitable mortgage of property situated at part of A) PNB (e-OBC) - 04.02.2019 A)Rs. 0.76 Cr. 26.11.2025 Not Pawan Singh
Khasra No. 36 & 1/3 part of 37, Vill-Fatehpur, Pargana+ PNB - 10.06.2019 B) Rs. 0.076 Cr. From Known Yadav
Tehsil- Bareilly in the name of Sh. Sunil Kumar Gupta | "B) ¢-OBC - Rs. 45,09,48,004.60 + interest & other charges w.e.f. 01.02.2019 |C) Rs. 50,000/- 11:00 AM to Mob.:
s/o Sh. Ram Niwas Gupta admeasuring area 10360.00 | pp _ Rs, 25,59,80,814.49 + interest & other charges w.e.f. 01.06.2019 04:00 PM 9717133327
SQM. Boundaries of Khasra No. 36: Boundary East -
. C) 25.04.2019
Khet Bhupendra Singh & others, West — Khet of DY Svmbolic P -
Chandra Pal Singh, North — Khet of Deep Devender ) Symbolic Possession
Singh, South — Khet of Smt. Kamla Gupta. Boundaries
of Khasra No. 37: Boundary East - Khet of Makhan Lal NOTE: SL. NO. 1 TO 3 PROPERTY VISIT DATE AND TIME: 21.11.2025 04:00 PM to 05:00 PM
S CHEIE WS S B W2 EED b A= & PROPERTY SL. NO. 4 PROPERTY VISIT DATE AND TIME: 20.11.2025 04:00 PM to 05:00 PM
Khet of Seller, South - Link Road.
TERMS AND CONDITIONS OF E-AUCTION SALE: The sale shall be subject to the Terms & Conditions prescribed in the Security Interest (Enforcement) Rules 2002 and to the following further conditions:
(1) The properties are being sold on “AS ISWHERE IS BASIS”, “AS IS WHAT IS BASIS” and “WHATEVER THERE IS BASIS” (2) The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorized Officer, but the Authorized Officer shall not be answerable for any error, misstatement or omission
in this proclamation. (3) The secured asset will not be sold below the reserve price. The first bidding should start at any amount higher than reserve price. (4) The Sale will be done by the undersigned through e-auction platform provided at the Website https://Baanknet.com on date and time of Auction specified above. (5) For further details & complete Term and
conditions of the sale, please refer https://Baanknet.com & www.pnbindia.in STATUTORY SALE NOTICE UNDER RULE 8(6) OF THE SARFAESI ACT, 2002

DATE : 06.11.2025, PLACE: DELHI AUTHORIZED OFFICER, PUNJAB NATIONAL BANK
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